
(iolt'rn nrcn ( of .lanrnru:rnrl Kash rrr ir
Honrc Dcpartnrcn t

( ivil Secrcturiut. S rirrl gir r'.

Notification,

Srinagar, the l6'h .lune,, 2023

S.O 323. ln exercise of the powers conl'erred by section 24 ol'the
t rxlc of Criminal Procedure, 1973. the Governrnent hereby direct that Shri
\rrrril Kumar. Assistant Public Prosecutor. CJM Court, Doda shall be
r['crned to havc been appointed as Additional Public Prosecutor, w.e.f
11r.01.2023 to 01.04.2023. in the Court of Additional Sessions Court,
l)rxla. lbr conducting trial oi' the criminal cases on behall of the
Ilr )sccution. in addition to his own duties.

ll1 ()rdcr of thc (Jovcrnmcnt of .lammu and Kashnrir.
sd/-

(Raj Kumar Goyal) IAS
Financial Commissioner/

Additional Chiel Secretary

',,. Il()N'll:-l)ros'l6rl0ll-0ll-llOMl: (( ( N(). I()I616)
t op1, to thc:

Dated: 16.06.2023

t Director General of Police. J&K.
.l Principal Secretary to the Hon'ble Lieutenant Govemor. J&K
) Principal Secretary to the Govemment. Gcneral Administration

[)epartrnent.
.l l)irector General ol Prosecution, J&K.
r l)irector Archives, Archaeology & Museurns, J&K.
6 Concerned Officcrs.
7, Private Secretary to the Chief Secretary, J&K.
t. l)rivate Secretary to Financial Commissioner (ACS) Home

( ir3rl' also to the Joint Sccretary (JKI-). MI {A. Governmcnt of Indi

(Syed Yasir Farooq) J
Deputy Sccretary to the Go nnl nt

l)cpartntcnt.
,r lnchargc We bsitc. Ilome [)epartntctrt.
trr ( iove rnrncnt Ordcr lilc/stock Iilc.


